CENTRAL ADMINISTRATIVE TRIBUNAL .
PRINCIPAL BENCH, NEW DELHI '

£4_N0O, 2308 OF 1990

New Delhi this the 3 M day of December 4994

Hon'ble Mr, 3.P, Shamma, Member {3)
Hon'ble mMr, s,R, Adige, Member (A)

d

amt Jasbir Kaup

W/o Shri Hardeep Singh Punni

working as Senior Clerk b
Claim Branch, Heqdquarters GOffics

Narthern Railway

New Delhi R/o Quarter No, 2394 /4D

Ranjit Nagar, New Delhi,

2. Shri Anil Kumer
8/o Shri A,D.Bhallg
working as senior clerk
Claim Branch, Heqdguarters! Gffice
Northemn Railway, New Delhi
R/o Railway Quarter No, 95 G
- Naya Bazar, Delhisg, v oo Applicants

(through.:;- FTNGNE T Ty, ad vocate)
Versus . » -

Union of India through
General Mangger
n Rail
.gg:tg:gi Ty : » e sRESpOndents

- (throughg"-.4hieuﬁzzj.Lmq advocate)

JUDGEMEN T {Oral)

‘Hon'ble Mr, J.P.Shaima, Member( J)

Shri S.K.Sawhney, counsel for the applicants mentioned
yesterday that since the matter of reservation for SC & ST employess
is pending decision before the Hon'ble Supreme Court, so the case

be ordered tb be disposed in terms of final decisian given by_the

Hon'ble Supreme Court in the case of 3,C,Mallik Vs. UGl Civil Appeal

ﬂo ”2017/75 of 1984 {CWP No,1809/72 1.C,Mallik Vs, UDI Allshebad High

court)., There was anather casecfiled before Hon'ble SUprema Court -

L




Shri Girdhari Lal Kohli Vs, UGI Writ Petition No. 17386 to
17393 of 1984 and in that case the Hon'ble Supreme Court
by order dated 21,12,84 passed interim order as follows:

" Pending notice, the promotisns which may be made

hereafter will be strictly in accordance with the
judgement of the High Court in Civil Writ Petition

No, 1809 of 1972 anﬁ i sﬁy such promotions have been
made otherwise than in acéordance with the judgement of

the High Court, such promotions shall be adjusted against

the future vacancies"®,

2, In view of the sbove facts and circumstsnces, we direct
that the abovs applxcatian?tanqz disposed of in temms of final

decision of the Hon'ble Supreme Court in the agbove noted case.

3. Parties are directed to bear their ouwn coata,
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{S.R,ADIGEY . (3.P:SHARMA)
MEMBER{A) ME MBE R{ 2}




